
CP NO. 133(ND)IZOI 1 
RT No. I2016 

. . . Petitioners Anil Kumar Batra & Om. 

V~EUS. 

Mls Frontier Bazar Pvt. Ltd. & Om. - , . Respondents 

Present: None. 

File has been received by transferfmm the Principal Bench, National Company 

Law Tribunal, New Delhi vide order dated 16.09.2018. Be entered In the relevant 

register. The connected case is already listed for 27.1 0.2016. Let this matter be also 

posted to 27.10.201 6 for hearing. 

October 14,2016 
J 


